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Opening of Telephone Exchanges in
) Marathwada

366. SHRI ASHOK ANAND-
RAO DESHMUKH: Will the Mini-

ster of OOMMUNICATIONS be
pleased to state:

Written Answers

¢a) the target fixed for setting up of
teléphone exchanges in Marathwada
particularly in Parbhani, Manmad,
Aurangabad and Nanded Districts
during 1990 and 19915

(b) whether the target has been
fully achieved and i1f not. the reasons
thereof; and

.(c) the taiget fixed for setting up of
telephone excnange during 1991-92?

THLC DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI-
CATIONS (SHRI P. V. RANGAYYA
NAIDU): (a) and (b) Of the 14
exchanges proposed for replacement/
expansion in Parbhani,  Manmad.
Aurangabad and Nanded during
1990-91, four exchanges could not be
commissioned due to non-availability
of equipments. These were ILT 512
exchanges at Jintur and Paithan in
Parbhuni & Aurangabad districts res-
pectively & 128 port C-DOT exchan-
ges at Tamsa & Kalamnuri in Nan-
ded and Parbhani Districts respecti-
vely. The achievements during 1990-
91 were as under:--

)

Name of district No. of

No. Exchanges
replaced;
expanded

1. Parbhani . . . 4

2.-Manmad . . Nil

3. ‘Aurangabad . . 4

4, Nanded . . . 2
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(c) The target for 1cplacement/
expansion of exchanges during 1991-92
are as under:

Written Answers 114

S/ Name of  No. of Net
No. district exchanges  acddi-
to be tion
repluced’  of
ev- switch-
panded  ing
capa-
city
1. Parbliam . .1 1190
2. Manmad . Nil Nil
3. Aurangabad . 14 3189
4. Nanded . .12 608
Dowry Deaths in Delhi
367. SHRI  ASIIOK ANAND-

RAO DESHMUKH: Will the Mini-
ster of HOME AFFAIRS be pleased
to state:

{a) the number of cuses in connec-
tion with the dowry and dowry deaths

registered in Dethi during the last
six_months: and
(b) how many cases have been

withdrawn by the parties and in how
many cases culprits were punished?

THE MINISTER OF STATE IN
TJHE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINI-
STRY OF HOME AFFAIRS (SHRI
M. M. JACOB): (a) 301 cases re-
lating to dowry and dowry deaths
were registered during the period
under reference.

(b) No conviction has been made
nor any case withdrawn.

Indo-Bangladesh Talks on River
Whaters

368. SHRI ASHOK ANAND-
RAO DESHMUKH: Will the Mini-
ster of WATER RESOURCES be
pleased to state:

(a) whether bilateral talks between
India and Bangladesh on sharing of
riv:.-’r waters were held in April 1991;
an





